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None appears for the App1iCaX't nor any 

1djournrnent has been prayed for on his behalf 
in this year old case of 1996 inspite of the 

fact that this Was circulated in the Ready list 

'uring the month of Nov€rnber. 2002 and has 

rought up in the daily cause 
.jearned AddlStanding Counsel entered appearance 
for th Resoofldeflts 

coWe\ters  in &der to give one more chance 

the matter  is adjourfled to 11.03.03 as a last 

harice. It is made clear to all the partieS 

6. hat the matter ii e taken up for final 

1±po 	tflat day even in absentia 

-- 

(,V,J- 
Vice Cha,ran 2 (L 

-1 
Mnber (Jidiciai 


